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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH AT JODHPUR

" 0.A Nos.531/2011, 530/2011, 529/2011, $32/2011, 533/2011, 534/2011 with MA
142/2012, 535/2011, 536/2011, 537/201, 538/2011, 539/2011, 540/2011, 541/2011,/
54212011, 560/2011, 498/2011, 499/2011, 500/2011, 501/2011, 502/2011, 511/2011,
512/2011, 517/2011, 518/2011, 519/2011,7523/2011, 524/2011, 16/2012, 77/2012,
91/2012, 172/2012, 173/2012, 386/2011, 387/2011, 482/2011, 483/2011, 484/2011,
485/2011, 464/2011, 465/2011, 466/2011, 467/2011 & 468/2011

I}ate of decision: /,4( '% August, 2012

CORAM

. HON’BLE DR. KBS RAJAN, JUDICIAL MEMBER
" HON'BLEMR BK SINHA, ADMINISTRATI VE MEMBER

OA No.531/2011

1. Abdul Kadar S/o shri Hafiz Abdul Kadar, aged about 58 years, R/o 12/28
Rehman Colony, Alka Hotel Ke Pas, Udaipur, at present employed as Casual
Computer Operator, in the office of CIT (A), 16, Mumal Tower, Udaipur.

Ajit Singh Chauhan S/o Kesar Singh Chauhan, aged about 29 years, R/o
636 Dholi Magri Gali No.2, Udaipur, at present employed as Casual
Computer Operator in the officé of ITO Ward-2(2) 6, New Fatehpura,
Udaipur.

Bhunveshwar Paneu S/o Onkamath Paneri, aged about 36 years, R/o 37,
. Paneri Bhawan, Inside Chandpole, Udaipur, at present employed as Casual
) Computer QOperator, in the office of 1TO (TDS), Udaipur.

4, Dinesh Jain S/o Shri Shanti Lal Jain, aged about 30 years, R/o H.No. 208,
Paras Apartment, at present employed as Casual Computer Operator, in the
office of ACIT Cirele-2, 6, New Fatehpura, Udaipur. :

5. Hira Lal Dangi S/o Sh. Mighu Lal Dangi, aged about 19 years, R/o
Khatikwada, Bedla, Udaipur, Peon, at present employed as Casual Peon in the
office of JT CIT, 6, New Fatehpura, Udaipur.
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OA No.530/2011

3
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1. Nagraj Meena S/o Kanji Meena, aged about 38 years, R/o village Khokhadra,
Kherwada, Udaipur, at present employéd as Casual Peon, in the office of ITO
Ward-1 (4) 6, New Fatehpura, Udaipur.-

Narayan Lal Dangi S/o Shri Keshu Lal Dangi, aged about 22 years, R/o
Khatikwada, Bedla, Udaipur, at presen: employed as Casual Peon, in the office of
CIT, 16 Mumal Tower, Udaipur.

Narbada Shankar Menariya S/o Shri Kalu Ram Ji, aged about 43 years, R/o
village Chirva, Girwa, Udaipur, at presc,nt employed as Casual Peon, AO (DDO),
Udaipur.

4, Narendara Bhatnagar S/o Shri Ashok Bhatnagar, aged about 26 years, R/o 30,

- . Chitragupt Marg, Mahila Mandal ke Pms Udaipur, at present employed as Casual
,.j":gx gf:‘;\“\\\. Peon, in the oftice ITO Ward-2(1), 6, New Fatehpura, Udaipur. -
oot /"«"—-Q\ AN Narendra Purbia S/o shri Himmar Lal Purbia, aged about 31 years, R/o
.' Z ™ \‘I\o 255 Rampura Choraha, Ubhayshrav Ji Road, Udaipur, at present employed as
_sml Computer Operator in the office ¢¢ CIT, 16 Mumal Tower, Udaipur.
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OA No.529/2011 ‘ 2

1.Vikram Arya S/o Shri Bhanwar Lal, aged about 26 years, R/o C/o Shankar Sadan,
in front of Central Jail, RaJnagar Disict Rajsamand, at present employed as
Casual Chowkidar, in the office of Inccrae Tax, Rajsamand. :

2.Ramesh Kumawat.S/o Shri Pramanand Kumawat, aged about 27 years, R/o E-239,
Nai Abadi, Kandroli, District Rajsamand, at present employed as Casual Data
Entry Operator, in the office of Income Tax, Rajsamand.

3.Prakash Harijan S/o Shri Kishan Lal Harijan, aged about 26 years, R/o- Mukherjee
Choraha, HanJan Basti, Kankroli, District Rajsamand, at present employed as
Casual Sweeper, in the office of Incomc ax, Rajsamand. :

4.Iswar Lal Prajapat S/o Shri Bhagwan La! Prajapat, aged about 2 years, R/o Village
Banai Post, Binol Via Kuwaria, District Rajsamand, at present employed as
Casual Data Entry Operator, in the office of Income Tax, Rajsamand

5.Amba Lal Meena S/o Shri Hajari Lal Meena, aged about 33 years, R/o 50 Indra
Collony, Village Vasol, District Rajsamand, at present employed as Casual Peon,
in the office of Income Tax, Rajsamand.

OA No.532/2011

1. Manish Rawat S/o Shri Dau Lal Ji, aged about 30 years; R/o 14, Mayur Van
Colony, Panerion Ki Madri, Udaipur, at present employed as Casual-Computer
Operator, in the office of Guest House, CIT, 16, Mumal Tower, Udaipur.
Manohar Singh Meecna S/o shri Nanji Meena, aged about 30 years, R/o village
Karnpuria, Kuwaria, Sarada, Udaipur, at present employed as Casual Cook, in
the office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Padmesh Sharma S/o Shri Harishankar Sharma, aged about 29 years, R/o C/o

Yashwant Purohit, Brahmpuri Mohalla, Bansi, Chittorgarh, at present employed

as Casual Computer Operator, in the ofﬁce of Guest House, Addl. CIT Range

Chittorgarh.

4. Praveen Sandhaya S/o Shri Soh'm Lal Sanadhaya, aged °bout 25 years,
R/0G107, Gandhi Nag,ax Sector-5, Chittorgarh, at present employed as Casual
Compufu Operator, in the office of Giest House, DCIT, Circle, Chittorgarh.

5. Pushkar Choudhary S/o0 Nandram Choudhary, aged about 34 yecars, R/o
Lakharighati, Near Satyanarayan Témple, Udaipur, at present employed as
Casual Computer Operator, in the office of Guest House, ITO Ward-3,
Chittorgarh. B
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OA No. 33?/201 1

¥ 1. Vua) Singh Chouhan S/o Shn Han Singh Chouhan, aged about 33 years, R/o
31, Krisanpura, Gali No.2, Udaipur, ¢t:present employed as Casual Peon, in the
office of Jt CIT, 6, New Fatehpura Udeipur.

2. Vinod Kumar Chouhan S/o shri Chotu Lal Chouhan, aged about 39 years,
R/0482, Hathi Pol, Chaman Pura, Geli No.9, Udaipur, at present employed as
Casual Peon, in the office of CCIT, 6, New Fatehpura, Udaipur. .

Yogesh Meena S/o Shri Omprakash ‘Meena, aged about™36 years, R/o Swarup
Pura Mavli, Udaipur, at present employed as Casual Peon, in the office of lto,
TRO, 13-B, Saheli Marg, Udaipur. .

4, Kishan Lal Meghwal $/0 Shri Rocp Lal Meghwal, aged about 26 years, R/o

621, Gali No.3, Machlla Magra, Hiran Magri, Sector f11, Udaipur,:at present

employed as Casual Peon, ACIT Circle-2, Udaipur.

Mukta Sharma D/o Shri Nand Lat bh'umd aged about 31 years, R/o 103, AR

ForaComplex, Sector 14, Udaipur, at present employed as Causal Computer

erator, in the office Sevottam CIT, 6, New Fatehpura, Udaipur.
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0.A. No.534/2011 with MA No.142/2012
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Naresh Menaria S/o Shri Kishan Lal Menaria, aged about 25 years, R/o 255,
Badgoan, Udaipur, at present employ¢d as Casual Computer Operator, in the
office of ITO Ward-2 (1), 6, New Fatehpura, Udaipur.

Pankaj Joshi S/o Shri Kaluram Ji, ageid about 31 years, R/o Shreenath General
Store, Goverdhan Villas, Ud;upur ati present employed as Casual Computer
Operator in the office ofIFO Ward -1 (]) 6, New Fatehpura, Udaipur.

Prashant Singh Ranawat S/o Mahipal $ingh Ranawat, aged about 30-years, R/o
29, Anand Vihar, Near Secondary School, DPS School Road, Sobhagpura,
Udaipur, at present employed as Casual Computer Operator in the ofﬁce of Addl.
CIT, Range-2, Udaipur. _

Rekha Gehlot D/o Chotu Lal, aged about 36 years, R/o H.M. Sec.5, Banjara Basti,
Udaipur, at present employed as Casual Sweeper, in the office of JCIT, Central,
Udaipur,

Rugesh Dangi S/o Shri Nathu Dangi, aged about 25 years, R/o Village Thor,
Th.Girw a, Udaipur, at present employed as Causal Peon, in the office of CIT (A),
16, Mumal Tower, Udaipur,

S535/2011

o

w2

Teji Lal Meena S/o Shri Dungar Lel ji, aged about 19 years, R/o Village
Karnpuria, Kuwaria, Sarada, Udaipur, at present employed as Casual Coo, in the
office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Tilkesh Soni S/o Shri Prahlad Soni, aged about 24 years, R/o 342 Lapada, Sunero
Ka Mohallla, Chittorgarh, at present employed as Casual Computer Operator, in
the office of Guest House, ITO ward-2, Chittorgarh.

Yashwant Purohit S/o Shri Shyam Lal Purohit, aged about 27 years, R/o
Bxahmpun Mohalla, Bansi, Chittorgarh, at present employed as Casual Computer
Operator, in the office of Guest House, 11, Ward-1 Chittorgarh.

Niranjan Nath S/o Shri Dungar Math, aged about 30 years, R/o C.O.
Gumaniyawala Aap Kari Aaukt Bhawan, Panchwati, Udaipur, at present
employed as Casual Peon, in the ollice ¢f Guest House, CIT< 16 Mumal Tower,
Udaipur.

Dinesh Harijan S/o shri Gamera Ji ILu ijan, aged about 40 years R/o Kachi Basti,
Gandhi Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper in
the office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Kishan Lal Dangi S/o Shri Udai Lal Dangi, aged about 25 years, R/o village
Manpura, Lakhawali, Udaipur, at present employed as Casual Chowkidar in
Income Tax Office, 6, New Fatehpura, Udaipur.

¥4 QA No.536/2011

1.

o

Ravi Shankar Bagoria S/o Late Shri Dagla Ram Bagoria, aged about 30 years,
R/o Ram Snghji Ki Bari, Sector-11, House No.5G 14, Udaipur, at present
employed as Casual Peon, in the office JCIT (TDS), Udaipur.

Sashi Kala Gari D/o Babu Garu, aged about 44 years, R/o 68 Ward No.49,
Takahar Colony, Udaipur, at prescat employed as Casual Sweeper, in the
office of ITO TRO, 13, B Saheli Marg.

‘Vishram Bariwa S/o Shri Ram Sdhrll -aged about 36 years, R/o Near Income °

Tax Office, Jain Marvle Ki Gali, Kavakheda, Bhilwara, at present employed

:‘.ff;_f;;v:\ as Casual Waterman/Peon, in the office of Income Tax Officer (DDO),

~“Bhilwara Range, Bhilwara:

LT agannath Mandir Kavakheda, Bhiiwara, at present employed as Casual

“Waterman/Peon, in the office of Income Tax Officer (DD), Bhilwara Range,
S 7 Blilivara,
4 ,‘-,;";‘l

3ajrangi Yadav S/o shri Ram Doadria, aged about 29 years, R/o Near



5. Maliendra singh Rathore S/o Shri Raghuvir Singh Rathore, aged:about 24
years, R/o House No.308, Ward No.7, Jawahar Nagar, Bhilwara, at present
employed as Casual Waterman/Peon, in the .office of Income Tax Officer
(DDO), Bhilwara Range, Bhilwara. -* -

OA No.,537/2011

1. Sohan Lal Dungi S/o Shri Nathu Lal Dangi, aged about 24 years, R/o 618,
Gali No.2, Kailash Colony, Machlla Magra, Hiran Magri, Sector-11, Udaipur,
at present employed as Casual Peon, in the office of CCIT, Udaipur.

2. Sonali Patwa D/o Sri Ashok Kumar Patwa, aged about 29 years, R/o 95,

Patwa Street, Jagdish Chowk, Udaipur, at present employed as Casual

Computer Operator in the office ;of ACIT Circle-1, 6, New Fatehpura,

Udaipur. 5

Somi Chouhan S/o shri Girdhari Lal Ji, aged about 25 years, R/o 54 Gandhi

Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper, in the

office of CIT, 16 Mumal Tower, Udaipur,

4, Vardi Chand Dangi S/o Shri Jagannath Dangi, aged about 38 years, R/o
Dangiyon Ka Guda, Thesil Girwa, Udaipur, at present employed as Casual
Chowkidar, ITO TRO, 13-B, Saheli Marg, Udaipur. .

5. Varska Mehta D/o Shri ‘Statish Chandra Mehta, aged about 29 ‘years, R/o
1338, Adarsh Nagar, Sec.-4, Udaipur, at present employed as Casual
Computer Operator in the office of ITO Ward-1 (4), 6, New ‘Fatehpura,
Udaipur. : -

(9% ]

OA No.538/2011

1. Jai Singh Sarangdevot S/o shri Nirbhay Singh Sarangdevot, aged about 29

years, R/o Brahmpuri, Kanod, Udaipur, at present employed as Casual

Computer Operator in the office of 1TO Ward-1(1),6, New Fatehpura,

Udaipur. : A : .

Jaswant Singh S/o Shri Arjun Singh,-aged about 32 yeats, R/o Rasala Chowk

Nathdwara, Rajsamand, at present einployed as Casual Computer Operator in

the office of CCIT, 6, New Fatchpura, Udaipur.

Kamlesh Kumawat S/o shri Ashok Ji Kumawat, aged about 33 years, R/o 2

TA 41, Hiran Magri Sec.5, Udaipur, at present employed as Casual Peon in

the office of CIT, 16 Mumal Tower, Udaipur.

4. Kanhiya Lal Dangi S/o shri Hakma Ji Dangi, aged about 35 years, R/o village
Bhawarasiya, PO Daroli Udaipur, alzpresent employed as Casual Peon in the
office of CCIT, 6, New Fatehpura, Udaipur. - ‘

5. Kishore Kumar Yadav S/o Shri Bhéru Lal Yadav, aged about 41 vears, R/o
719, Krishanpura, Near Ganesh Takii Udaipur, at present ernpioyed as Casual

_ Driver in the office of CIT (A), 16, Mumal Tower, Udaipur.

o
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OA No.539/2011

“1.:  Kuldeep Singh S/o Shri Hari singh Chauhan, aged about 35 years, R/o 31,
" Krishanpura, Gali No.1, Udaipur at :present employed as Casual Peon, in the
- offiz2of TRO, Udaipur, Newfatehpiira, Udaipur. i
" .Mahesh Chandra Kulambi S/o Ram Chandra Kulambi, aged about 30 years,
'R/o 47, Meera Nagar, New Rampura Colony, Udaipur, at present employed as
3 Gasuad'Computer Operator in the oftice of AO (DDO), Udaipur.
e ,Ivlah'c'slﬁ Nagda S/o Shri Bhanwar 1.1l Nagda, aged about 30 years, R/o 174,
- Takéri, Hompura, Ganesh Tractor Xa Pass, Udaipur, at present employed as
~ Casua! Computer Operator in the officz of ACIT, Circle-2, Udaipur.

’

'
o

/

|




y

5

4, Manish Sanadhya S/o shri Shivprakash Sanadhya aged about 28 years, R/o
44, Kailash Marg Ia;:,dxsh Chowl; Udaipur, at present empioyed as Casual
Computer Operator in the office (fITO ‘Ward-Dungarpur, 6, Newfatchpura,
Udaipur.

5. Ménisha Sharma S/o Shri Pushkar Lal Sharma, aged about 33 years, R/o 258,
Ganesh Nagar, Pahada Udaipur, at present employed as Casual Computer
Operator in the office of CIT (A), 16, Mumal Tower, Udaipur.

0A No.540/2011

1. Rajesh Rathod (Sunil) S/o shri Bhawar Singh Rathod, aged about 41 years,

R/o 71, Yadav Colony, Ambamata, Udaipur, at present employed as Casual

Peon, in the office of Guest House, Addl. CIT, R-2, 6, New Fatehpura,

Udaipur.

Rajmal mali S/o shri Nagji Mah aged about 34 years, R/o Sichai Nagar,

Kherwara, Chittorgarh, at present employed as Casual Peon, in the office of

Guest House, JCIT.

3. Smt. Geeta Bai D/o shri Kalyan Lal Ji, aged about 40 vears, R/o 20,
Panchwati nagar Palika Colony, Chittorgarh, at present employed as Casual

. Sweeper, in the office of Guest House, ITO, Chittorgarh.

4. Sohan Lal Meena S/o shri Ram Lal Meena, aged about 32 years, R/o 155,
Nela Girwa, Udaipur, at present employed as Casual Cook, in the office of
Guest House, IT Guest House, H.M. Sector-11, Udaipur.

5. Sunil Sukhwal S/o Shri Rajkumar Sukhawal aged about 24 years, R/o 350,
Krislina Pura Udaipur, at present employed as Casual Peou, in the office of
Guest House, ITO Ward-2(2), 6, New Fatehpura, Udaipur.’

S

OA No.541/2011

1. Ambalal Gameti S/o shri Laluram Gameti, aged about 31 years, R/o 109
Kishan Poul Salvi Colony, Udaipur, at present employed as Casual Cook, in
the oftice of I'T Guest House, H.M. Sector-11, Udaipur.

Deepak Dangi S/o Shri Nathu La] Danz,x R/o 21 Khatikwada, Bedla, Udaipur

at present employed as Casual Peon, in the office of Guest House, ITO Ward-

1(1), 6, New Fatehpura, Udaipur. .

3. Dharmendra Kumawat S/o shri Om Kumawat, aged about 33 years, R/o 3
Nagar Parisad Colon, O/s Braham Pol, Udaipur, at present employed as
Casual Computer Operator, in the office of Guest House, CCIT, 6, New
Fatehpura, Uaipur.

4. Gopal Dangi S/o shri Ganesh Lal Dangi, aged about 21 years, R/o Lakadwas,

Mota Devra, Udaipur at present employed as Casual Peon, in the office of

Guest House, ACIT, C-1, 6 New Fatehpura, Udaipur.

Jumme Khan Pathan S/o shri Akbar Khan Pathan, aged about 31 years, R/o

village Bathera Ki Saray, Droli, Udaipur, at present eémployed as Casual

Computer Operator, in the office of Guest House, CCIT, 6 New Fatehpura,

Udaipur.
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OA No. 523/2011.

A 1 : - Jitendra Suwh Rajput S/o Shri Ratan Singh Rajput aged about 13 years resident of

. H-12, Ganesh Mandir Road, Gandhi Nagar, Bhilwara, at present employed as
Casuai Computer Operator; in the Office of Income Tax Ofﬁcer Ward No. 4,

5 \Bhll\\’dld Range Bhilwara.
. I‘\ \
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Jit_gndcr Sharma S/o Shri Rameshwar .al Sharma aged about 23 years, resident of
Vijay Smg:h Pathik Nagar, Bhilwara at present employed as Casual Computer
Operator, in the Office of Income, Tax Officer, Ward No.2, Bhilwara Range
Bhilwara, ‘ o

o

3. Ratan Lal Scn S/o Shri Gopal Lal Sen ziged about 32 years, Residen'.giof 17, Kawa
Khera, Bhilwara at present employed as, Casual Computer Operator, in the Office
of Deputy Commissioner of Income Tax, Circle, Bhilwara Range Bhilwara.

4, Vishal Kumar Modi S/o Shri Jhamal‘(»Lal Modi aged about 28 years Resident of
C-239, R.K. Colony, Bhilwara at present employed as Casual Computer Operator
in the Office of Income Tax Officer, Ward No. 3, Bhilwara Range, Bhilwara.

Abdul Qudir S/o Shri Abdul Mugeem Quazi aged about 24 years, Resident of In

5.
Front of ldgah, Sanganeri Gate, Bhilwara, at present employed as Casual
Computer Operator in the Office of Joint Commissioner of Income Tax, Bhilwara
Range, 3hilwara. ‘

OA No. 524/2011

1. Rajkumar Mali S/o Shri Rameshwar Lal Mali aged about 23 years-, Resident of
Shahpura Road, Sanganer, Bhilwara at present employed as Casual Computer Operator,
in the Office of Income Tax Officer, Ward — 1, Bhilwara Range Bhilwara.

Bharat Kumar Modi S/o Shri Mohan T.al Modi aged about 28 years, resident of C-

2.
239, R.K. Colony, Bhilwara at present employed as Casual Computer Operator in the
| .

Office of Income Tax Oflticer, Ward 4, Bhilwara Range Bhitwara.

3. Gaurav Chouhan S/o Shri Ram Prasad Chouhan aged about 21 years Resident of
H 466, Kirti Nagar, Shastri Nagar Extenticn, Bhilwara at present employed as Casual
Computer Operator in the Office of Income: Tax Officer, Ward No. 2, Bhilwara Range
Bhilwara. ‘

4, Pushpkant Sharma S/o Shri Nanu Rarn Sharma aged about 31 years Resident of
Jityan, The. Kotri, District Bhilwara atl present employed as Casual Comguter Operator,
in the Office of Income Tax Officer, Ward 3, Bhilwara Range Bhilw:ira.

OA No. 77/20’12

Ram Sagar Mcena son of Shri Sukhpal Meena,

Resident of Honse No.71, Ward No.27, Near LIC, Kila Road,
Chittorgarh ai present employed on the post of Casual

Peon in the office of Income Tax Officer (DDO)

Chittorgarh. - . : \

- -(By Advocate Mr.J.K Mishra in all the above cases)
V\IS. ) - i

" 1, Union of India through Secretary, Centrai Board of Direct Tzxes, Ministry of Finance,
~"Governmiént of India, North Block, New Deil. .
2. The Principal' Chief Controller of Acgounts (Pr.CCA), Central Board of Direct
_Taxes, New Delhi. ' , _

3.Clief Commissioner of Income Tax (CCA), C.R. Building, Statute Circle, B.D. Road,
J‘\lplli ’ o :




= 7.
4, The Secretary to Govt. of India, Ministry of Personnel, Public Grievances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.
5. Chief Commlssxonu of Income Tax, 6; New Fatehpura, Udalpur
: Respondents
(By Advocate:Mr. Varun Gupta for R 1t03 & 5
- & Advocate Vinit Mathur ASGI with Arnkur Mathur for R.4)

H

OA No.542/2011

1. Devilal S/o shri Dala Ram, aged about 25 years, R/o village & Post Moongra,

Via Balotra, Tehsil Pachapadara District Barmer, at present employed as

Casual Computer Operator in the otﬁce eof Income Tax Officer Ward, Balotra

District Barmer,

Poonam Chand S/o Shri Hari Bhajan, aged about 26 years, R/o C-7, Ram Bag

Kaga Colony Mahamandir, In t-he office of Chief Commissioner of Income

Tax, Jodhpur.

Ashok Kumar Sharma S/o Shri Parmanand Sharma, aged about 36 years, R/o

Behind Mandore Krishi Mandi, Maderana Colony, Near Shishu Niketan

School, Jodhpur, at present cmployed as Casual Computer Operator, in the

oftice of Chief Commissioner of Income Tax, Jodhpur.

4. Barma Meena S/o shri Balal Meena, aged about 22 years, R/o 23 Laxmi
Nagar, Paota, C Road, Jodhpur at present employed as Casual Peon, in the
office of Chief Commissioner of Income Tax, Jodhpur.

(8]
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OA No. 560/2011

1. Gaurav Sharmg S/o Shri HariShankar Sharma, R/o House No.474,Ward No.9,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harumangarh Jn.

. Manish-Shcu ‘ma S/o Shri Ram Pratap Sharma, R/o House No.185, Ward No.11,
Bhatta Colony Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harumangarh Jn.

o

. Bhanwar Lal Mund S/o Shri Girdhari Eal Mund, R/o ward No.6, Sector No.12-L,
Purani-Kunja, Near Children Park, Hanumangarh-335512 Hanumangarh- 335512
at repent employed as causal Data Entry Operator in the Income Tax Office
Harumangarh Jn

I
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0OA No. 49812011

~ oL Sanjay ' Kumar Kumar S/o Shri Harish Kumar, aged about 25 yéars, resident of
Near Sarjawa Gate, Kumaharwada; Sirohi, at present employed as Casual
Computer Operator in the Office of Income Tax Officer, Sirohi.

Sarwan Kumar S/o Shri Charan Das aged about 27 years, resident of Keshar Bag,
. Harijan Basti, Behind Central Jail, Ratanada, Jodhpur, at present employed as
asuql Safaiwala, in the office of Income Tax under PRO CCIT, Jodhpur.

!\)

Dmesh “Teji S/o Shri Ramesh Teji, aged about 30 years 1e°1dent of House No.
v \104,: Bombay Motor Choraha Road, Near Bendra Acupuncture, Jodhpur, at
* prgfent employed as Casual Peon in llu* Office of Income Tax, CIT (A), Jodhpur.

'-i‘fSiix'esll Kumar S/o Shri Ramesh I\umar aged about 28 years, resident of Gudria
Jav, Pilkamt Nari, Sumerpur, Distzict Pali, at present employed as Casual
=£2. Computer Operator, in the office of Income Tax Officer, Sumerpur, District Pali.
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5. Hari Singh S/o Shri Jai Singh aged about 40 years, resident of VIill. Kumtia,

Tehsil Bali, District Pali, at present employed as Casual Chowkidar in the ofﬁce
of Income Tax Officer, Mount Abu, District Sirohi.

OA No. 499/2011

. "Rajendra Gurjar S/o Shri Kishan Lal Gurjar aged about 39 years, resident of

H.No. 173, Sardarpura 1* C Road, Jodhpur, at present employed as Casual Peon
in the Office of Income Tax Joint CIT, Jodhpur.

2. Hansraj S/o Shri Tulsi Ram aged about 21 years, res1dent of Kalal Colony,

Jodhpur at present employed as Casual Chowkidar in the Office of Income Tax,
CCIT, Jodhpur,

wo

Gautam Samariya S/o Shri Mohan Lal Samariya, aged about 34 years, resident of

Gali No. 11, Kalal Colony, Jodhpur, at present employed as Casual Peon in the
Oftice of Income Tax, CIT I, Jodhpur.

4. Narendra Singh S/o Shri Kishore Singh aged about 21 years resident of Gali No.
2, Ganeshpura, Ratanada, Jodhpur, at present employed as Casual Peon in the
Office of Income Tax ITO (System), Jodhpur.

5. Vikrani Singh S/o Shri Bal Kishan Singh aged about 31 years, resident of B-76,

Arvind Nagar, Air Force, Jodhpur, at present employed as Casual Peon in the
office of Income Tax, CIT -1, Jodhpur.

OA No. 500/2011

1. Hari Ram Meena S/o Shri Badri Prasad Meena, aged about 26 years, resident of

C/o Rajendra Kumar Mahavar, Prithvipura, Rasala Road, Jodhpur, at present
employed as Casual Peon in the Ofﬁce of Income Tax, Ward — 1(3), Jod! 1pur.

2. Shailendra Shdnkhla S/o Shri Sumndm Singh Shankhla aged =bout 26 years,
resident of Manuk Chowk, Jodhpur, at present employed as CdbUd Peon in the
Oftice of Income Tax Ward 2 (2), Jodhpur. -

3. Alok V)-'as S/o Shri Jagdish Narayan, aged about 26 years, resident of Sector —

7E, 39 Kudi Bhagtasani H.B. Jodhpur, at present employed as Casual Peon in the

Oftice of Income Tax, Valuation Ofﬁ_ccr, Jodhpur.

4, Gulab S/o Shri Hari Bhajan aged about 33 years, resident of Ram Mohalla, Kaga
Colony. Jodhpur, at present cmploycd as Casual Computer Operator in the Office
of Income Tax Ward 3 (3), Jodhpur.

5. Amit Pandit S/o Shri Hari Das agc’i about 28 years, resident of Udai Mandir,
Tilak Nagar, Jodhpur at present emplf»yed as Casual Peon in the Office of Income
Tax Ofticer (Audit), Jodhpur.

o

- A No. 50112011

. \‘

1 >y Lal Chand Nath S/o Shri Laxman Nath aged about 31 years, resident of 44-B,

I{Adalbh Nagar, Pali, at present employed as Casual Computer Operator, in the
Otﬁce of Income Tax, Joint CIT, Pali.

;_;‘\ ) Amar Singh S/o Shri Ram Karan Singh aged about 26 years, resident of House

; Ng 346, Subhash Nagar A, Pali, at present employed as Casual Waterman / Peon
an 111@ Office of Income Tax, Joint CIT, Pali.

P

. '.\'

-
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Ishwar Sharma S/o Shri Parshram Sharma, aged about 26 years, resident of House
No. 52, Rajendra Nagar, Near Mahila Police Thana, Pali, at present employed as
Casual Wuaterman / Peon in the Office of Income Tax, Joint CIT, Pali.

(95 )

4. Sharwan Kumar Bhati S/o Late Shri Binja Ram aged about 34 years, resident of
Vill. and PO Barsa Via Marwar Junction District Pali, at present employed as
Casual Waterman / Peon in the Office-of Income Tax, Joint CIT, Pali.

5. Lalit Kumar S/o Shri Bhanwar Lal aged about 25 years, resident of Vill. and Post
Indra Colony, Raiko Ki Dhani, Khmwna Via Marwar Junction, District Pali, at

present.employed as Casual Compu et Operator, in the ofﬁcn of Income Tax,
Joint CIT, Pali.

OA No. 502/2011

I.  Lalit Gehlot S/o Late Shri Mangi Lal eged about 27 years, resident of Vill. and
Post Dhamli, Via Marwar Junction, Pali, at present employed as Casual Waternan
w / Peon, in the Office of Income Tax, Joint CIT, Pali.
m_(‘ A
Tulsi Ram Jod .S/0 Shri Khema Ram .aged about 32 years, resident of 352,

[\

Subhash Nagar — A, Pali, at present employed as Casual Sweeper / Safaiwala, in
the office of Income Tax, Joint CIT, Paii.

Sharwan Vyas S/o Shri Ganpat Lal aged about 29 years, resident of 5, Sunder
Nagar, Behind Bangad College, Pali, Jat present employed as Casual Computer
Operator in the Oftice of Income Tax, Joint CIT, Pali.

(U}

4. Smt, Bhanwari Devi Wife of Late Shri Tara Nath, aged about 37 years, resident of
Clo Income Tax Office, Nagaur, at present employed as Casual Peon in the Office.
of Income Tax Ofticer, Nagaur.

5. Kailash Kumar Chawariya S/o Shri Prem Ram aged about 36 years, resident of
Behind Ganesh Talkies, Sumerpur, District Pat employed as Casual Peon /
Safaiwala, in the Office of Income Tax;, Joint CIT, Pali.

6. Dinesh Vaishnav S/o Shri Hari Ram Vaishnav, aged about 22 years, resident of
Railway Station, Mokhalsar, District Jalore, at present employed as Casual
~Computer Operator in the Office of Income Tax Officer; Jalore.

OA No. 511/2011

1. Vinod Godara S/o Shri Sahab Ram aged about 29 years, Resident of Ward No.
13, Aduarsh Takeej Road, Purani Atadi, Sriganganagar, at present employed as
Casual Computer Operator, in the Office of Income Tax ACIT, Circle

Sriganganagar.

2. Ramesh Soni S/o Shri Balram Soni a%d about 23 years, resident of Ashok Nagar
— B, New Child School, Sriganganazar at present employed as Casual Computer
Opel ator in the office of Income Tax JCIT, Range Srlgauganagar

3. Randhir Kumar S/o Shri Lal Chand aged about 25 years, resident of Village 36

LNP, Tehsil Padampur, Sriganganagay, at present employed as Casual Computer
n . Opemtm in the office of Income Ta\ 1TO Ward No 2, Sriganganagar.
(‘\\

" - ",r XY

\ S‘u\\wdnsh Chander S/o Shri Bhanwari Lal, aged about 29 years, resident of Ward
l\} ‘\\]1 Behind Sukhwant Cinema, Punam Abadi, Sriganganagar, at present
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employved as. Casual Waterman- /- Peon,
Sriganganagar.

Sohai Singh S/o0 Shri Raj Kumar Saini aged about 24 years, resident of C/o 55-
56, Ward No. 2, Bharat Nagar Purani Abadi, Sriganganagar, at present employed
as Casual W aterman / Peon, in the office of Income Tax, Srlganganagax

OA No. 512/2011

[

o

I

Mohd. Irfan S/o Shri Mohd. Gu]ﬁm agcd about 25 yers, I‘CSldellt of Ada Bazar,
Mochhio Ki Ghati, Niwar Gharo Ka Muhalla, Jodhpur, at present employed as
Casual Peon in the office of Income Tax, CTIT, Jodhlpur,

Vikraﬁn S/o Shri Manohar Lal aged. about 27 years, resident of Quarter No. C-

36/11, Reserve Police Line, Ramnadd Jodhpur at present employed as Casual
Peon, in tm office of Income Tax, C(,IT Haqrs., Jodhpur.

Rattan Lal S/o Late Shri Gyarsa Lal aged about 48 years, resident of Plot No. 68,
Indra Colony, Near Sati Mata Mandir, Jodhpur, at present employed as Casual
Safaiwala / Sweeper in the Office of Income Tax, PRO, CCIT, Jodhpur.

Kishore S/o Shri Puran Das DhariWal, aged about 29 years, rasident of Inside
Jalori Gate, Harijan Basti, Madho Bag, Jodhpur, at present émployed as Casual
Salaiwalu / Sweeper in the Office of Income Tax Officer.

OA No. 51772011

I

o

[ )

CIT, Bikaner.
T

Vimal Kumar Swami S/o Shri Niranjan Lal Swami aged 33 years, Resident of C/o

Shashi STD PCO, Tilak Nagar, Bikdrer, at present employud as Casual Data
Entry Operator in the Office 6f ITO, Ward 2(2), Bikaner.

Krishan Kumar Kansara S/o Shri Manohar Lal Kansara, aged about 25 years,

Resident of Golchha Mohalla, Bikaner, at present employed as Casual Data Entry
Operator in the Office of JCIT, Range - 1, Bikaner.

Madhuri Szu‘sx\fuf D/o Shri Kamal Kishore Saraswat aged abouti22 years, resident
of Panchmukha Road, Behind Kalimata Mandir, Rani Bazar, Bikaner, at present
employed as Casual Data Entry Operator in the Office of ITO (TDS) Bikaner.

Shravan Kumar Shankhla S/o Shri Magha Ram Shankhla aged about 22 years,
resident of Ward No. 19, Shriramsar, Bikaner, at present employed as Casual Data
Entry Operator in the Office of ITO, Ward 2(1), Bikaner.

Mahendra Singh Parihar S/o Shri Gulab'\,’Singh Parihar, aged about 28 -.years, Shri
Karni Sewa Sansthan, FCI Godam Road, Indira Colony, Bikaner, at present
employed as Casual Waterman in the Office of JCIT, Range — 1, Bikancr.

Ravindra Kumar S/o Shri Bhanwar Lal aged about 25 years, Resident of 169- B,
Sadul Ganj, Bikaner, at present employéd as Casual Waterman in the Office of

in the office of Income Tax,
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OA No. 518/2011 o

L. Sharwan l\unm Meghwal S/o Shri. (Gebi Ram Meghwal aged about 36 years,
resident of Ward No 19, Meghwa .Mohalla, Shriramsar, Bikaner, at present
employed as Casual Waterman in the: (?fﬁce of ITO (Tech ), Blkaner

2 Hari Prakash Suthar S/o Shri Kishan ].al Suthar aged about- ’%] years; resident of
Near B.D. Kalla House, Daga Mohalla Bikaner, at present employed as Casual
Data Entry Operator in the Office of" 11 O Ward 1 (2), B1kaner

(OS]

Rajesh Kumar Jhungh S/o Shri anmpa Lal Jhungh aged about 26 years,
resident of Opp. Nagar Nigam Bhkandar, Kamla Colony, Bikaner, at present
employed as Casual Sweeper, in the office of JCIT Range-l Bikaner

4. Mahender Kumar Ramawat S/o Shri Gopal Das Ramawat aged 29 years, resident
of Behind OBC Bank, Chhimpon Ka Mohalla, G.S.Road, Bikaner 334001, at
present employed as Casual Data Emrv Operator in the thce of ITO, Ward 1 (4),
= Bll\'mu L

5. Praveed Sharma S/o Shri Charanjeet aged 29 years, residenf of Ward No. 8, Near
Shiv Mandir, Kashmiri Mohalla, Jetsar, District Sriganganadgar, at present
employed as Casual Data Entry Operafor in the Office of ITO Suratgarh,

0. Sukhvinder Singh S/o Shri Gurmej ‘Smgh aged 29 years, res dmlt of House No.
145, Jakhad Colony, Near Agrasen Nagar, Sriganganagar, at present employed as
Casual Waterman in the Otfice of ITO, Suratgarh.

OA No. 51922011 -

1. Kamal Kishore Swami S/o0 Shri Haauman Das Swami aged about 26 years,
resident of Outside Usta Bari, Neit Harsholav Talab, 1Chhota Ranisar Bass,
Bikaner — 334001, at present employed as Casual Data Entry Operator in the
Office of CIT (A), Bikaner. .

2. Shiv Kumar Swami S/o Shri Hanumdn Das Swami ‘aged about 32 years, resident
of Outside Usta Bari, Near Harsholav Talab, Chhota Ranisar Bass, Bikaner 334
001, at present employed as Casual Data Entry Operator in the office of ITO,
Ward 1 (3), Bikaner. : . Vi

Wl

Jitendra Jhungh S/o Shri Champa Lal Jhungh, aged "about 33 years, resident of
=2 Opp. Nagar Nigam Bhandar, Kamla Colony, Brkaner at p esen‘r employed as
Casual Sweeper in the Office of CIT, Bikaner.

4, Ram Swaroop Meena S/o Shri Mohan Lal Meena, aged about 36 years, resident
of Village Bamrda, Mukam Devli Ki Dhani, Post Chokdi, .1Via Chala, Tehsil
Srrmadhopur Sikar 332 737, at present employed as Casual Waterman in the
Ofﬁce of JCIT, Range — 1, Bikaner. _

) :‘ ’thI‘Illal Kumar Kheriwal S/o Shri Suzja Ram Khedrlwal aged. about 37 years,
1e31dem of 33, Chankaya Nagar, Old Shiv Bari Road, Bikaner 334 003, at present
= employed as Casual Data Entry Operator in the Office of I’l O (Tech.), Bikaner.

6, "R’lj Kumar Bayupal S/o Shri Dala Ram Barupal, aged 37 years resrdent of Ward
; \ -+ “'No. 19, Meg,hwa Mohalla, Shriramsar, Bikaner, at present employed as Casual
\w Waterman in the Office of ACIT, Ci 1cle — 1, Bikaner.
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0A No. 16/2012 e

Yashwant Kumur Rawal S/o Shri Bhanwar Lal Rawal,
Resident of Village Sarneshwarji, Post Office Mandwa,
Dist.Sirohiat present eniployed on the

Post of Casual Chowkidar in the office of -

Income Tax Office, Mount, Abu,Dist.Sirohi.

OA No. 482/2011

1. T'lblZS h Anwar son of Shri Anwar Hussain,
Resident of 164, Mohan Nagar-A, BJS Colony

Jodhpur at present employed as Casudl Computer
Opudlox in the office of JCIT-I, Joclhpur

[

de:,dlkh Singh Rathore son of Shri Mangu Singh,
Resident of Near Kalka Mandir, Maderna Colony,
Jodhpur at present employed as Casual Computer

\or Opua!ox in the office of Income lad War-1 (1), Jodhpur.

Resident of Indra Colony, Mahamandir Jodhpur
At present employed as Casual Computer Operator,
In the office of Income Tax Ward-I(2) Jodhpur.

4. Kanhaiva Lal Son of Shri Basti Ramf,:‘.
Resident of Gali No.l, Gandhipura, BJS, Jodhpur -

At preent employed as casual Computer Operator in the office

OfIncome Tax Ward-1(3), Jodhpur. "

5. Vipul: I andan son of Shri Krishan Kumar Tandon,
Resident of 25/E-29, CHB Jodhpur at present
Employed as Casual Computer Operator

In the office of Income Tax Ward-1(3) Jodhpur.

O A No. d83/2011

1. Ramesh son of Shri Gopi Lal,
Residen: of Gandhi Chowk,Sardar Patel Marg,
Jalore at present employcd as Casual . :

Computer Operator in the office oqu.,()me Tax
S OI“LL] Jalore,

2. Raju Ram Mali son of Shri Amara, resident of
Behind FCI Godown, Jalore at present employed
_...As Casual Chowkidar in the office of Income

[

-de»thcu Jalore.

i

‘Narpat ‘Lal Parihar son of Shri Chhoga Kam,
Res1dent of Indra Colonyu, Kalapura Shivganj
1 DIS[t Smom at present employed as Casual

dar in the office of Income Ta\ Ofﬁcm
. .irohl i

i "‘{nesh Clandra son of Shri Magan Lal
e Lbldtm of Near New Bus Stand, GaliNo.2,

S W “ouohl at present employed as Casual W aterman
" inthe ol “ee of Income Tax Officer, Suolu

4

Rajgndxa Kumar Parihar son of Shri Om Prakash Panhar, S



0A No. 48‘4/:;?01 1

- Near Old Police Line, Jhupdi Road, Sirohi at present

13-

E

Smt.Lalita wife of Shri Himamt Kurhar, resident of

"employed as Casual Safai Karmachul in the ofﬁce of Incomef-
Tax Othcu Sirohi. »

1.

9

Jitendia Kachawaha son of Shri Mishzi Lal -

Resident of Near Raj Mahal Middle School, ;
Ajay Chowk, Jodhpm at present emgloyed as Casual cenn
Computer Operator in the Income ’l ax Office, Clrcle I Jodhpur o

Deep Singh son of Shri Bhanwar Ssuwh :
Resident of Mata Ji Ka Gole Mandir, Maderna Colony,
Jodhpur at present employed as Casual Computer - -
Operatm in the office of Income Tax Ward 2(2) Jodh'

Ugam Singh son of Shri Chandra Smg,h resident of
Near Kalka Mandir, Maderna Colony, Jodhpur at *
Present employed as Casual Computer Operator in "}
the office of Income Tax Officer (Te”ch), Jodhpur.

Kushal Singh son of Shri Bhanwar Slr gh, - L
Resident of Mata Ji Ka Gole Mandir, Maderna Colony,
Jodhpur, at present employed as casual Computer -
Opemtm in the office of Income Tax: Ofﬁcer (Audlt) Jodhpu

Daulat son of Shri Suraj, 1o51dent of o
Opp.Mahamandir Railway Station, Ram Bag Scheme
Jodhpm at present employed as Casual Peon
in the office of Income T"n( Ward- I(l)
Jodhpur. '

0 A No. 4852011

1.

.
S

(OS]

“*.
‘/

vy

’\_ Satveer Son of Shri Bhanwar Lal, 1euldent of -
."Plot Nu.8, Near Central Jail, Keshar Bﬂg, Ratanada

oy s 5N

) Cagual Chowkidar in Guest House, CUT

( ‘ }M*"{*ﬁmm thco »odhpm

Praveen Singh son of Shri Madan Singh
Resident of I/S Hem Singh Katala, Mahamandir
Jodhpur at present employed as Casua] Peon in the ofﬁce
Of Income Tax, CCIT, Jodhpur. e

Mahendla Singh son of Shri Amar Smgh .
Resident of Abaynagar, H.N0.95-A, Niyatavera, Mangra Pungra
Jodhpur at present employed as Casual Chowkldar in the ofﬁc
of Income Tax, CCIT, Jodhpur. :

Suresh, Kumar son of Shri Kishan Chand Samarlya .
Resider:t ot Kalal Colony, Gali No.9 |

Inside Nagauri Gate Kila Road, J odhpur at present
employed on the post of Casual Chowkdiar in. Gues :
House, CCIT Office, Jodhpur. ‘ -

.gamlpm at present cmployod on the post of
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OA No. 464/2011

L. Arun Kumar son of Shri Hansraj
' resident of H.No.55, Prithvipura, °
Rasala Road, Jodhpux at present employed

On the post of Peon, in Income Tux Office,
Paota C Road, Jodhpur. :

2, Santosh Kuamr son of Shri Tara Ciidnd Chandel -
Resxdcnt of Gali No.04, Kalal Colony, Nagauri Gate,
: Jodhpur at present employed on the post of Peon "
in come Tax Office, Paota C Road ‘Jodhpur
3.

Rﬂ_]ll son of late Shri Bhanwar Lal, xesxdent of H. No 29
Shankar Nagar Sdnganya Fants, 3

Jodhpur at present employed on the post of Peon’
in hu.ome Tax Office, Paota C Road Jodhpur.

4. Mdhmdm Gurger son of Shri K1shan LalLal  cono o 0o
Resident of Pito No.173, Ist C Road; Paota Jodhpur Income; .
Tax Colony at present employed on the post of Peon :
in Income Tax Office, Paota C Road, Jodhpur.

5. Chandra Prakash son of Shri Dev Dée Rankawat
Resident of Near Gokul Niwas, Uméd Chowk, -
Jodhpur at present employed on the post of Peon
in Income Tax Office, Paota C Road ;Jodhpur

0. Deepa Ram son of Shri Raju Ram, resident

Of near Income Tax Department, Balotra,
Distt. Barmer at present employed onfr'the
Post of Peon/Computer Works in the - Pl T
Omee ot Income Tax Officer, Baloua Distt. Barmer

OA No. 465/2011

L. Gopal Lal Prajapt, son of Shri Kana Rarn
~ Resident of Om Colony, Gangwa Road,
Makrana, Dist.Nagaur at'present employed
As Casual Computer Operator in the office :
Oflncome Tax Officer (DDO), Mal\alana DlsttNagam

e
b

2, Anand1 Lal Saini sons of Shri Hardee1 Ram
Resideiit of Near Trimurti Mandir, e
Jhaira Talab, Makrana, Distt. Nagaur i B S P
at present employed as Casual Compulel Operator in the ofﬁce CEeC
Of Income Tax Officer (DDO), Makarana Distt. Nagau : o

Y

3. “Tikam Chand Sen son of Shri G01d11m1 Lal
=== Resident of Gaijzri Chowk, Mitliri, - -
\ E

,_;57_ 54 R.‘: * i?m\Tehsll NawaCity, Dist. Nagaur,

T, “\A‘t present employed as Casual Peon

Bn’the office of Income Tax Officer (DDO)
‘Ma’l\auu a,Distt.Nagaur.

'.-\
i

S
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5

’ Hukum Chand Sain son of Shri Gordhzn Lal,

_Resident of Gangri Chowk, Mithri,, Tehsil Nawa Clty,___ SR

~* . Dist. Nagaur at present employed as Casiial . ,
Chowkidar in the office of Income Tax - ) ﬁcer (DDO), o
Makarana, Dist.Nagaur,

"~ 0A No.466/2011

Manoj Kumar Bora S/o Shri Magén Lal Bora, aged about 43 years, R/o
Gungsa Ki Gali, Lohiyon Ka Chowk, Nagaur, at present employed as Casual
Computer Cperator in the office of ncome Tax Officer, Nagaur.

Satyanayan Kansara S/o Shri Mulidhar Kansara, aged about 28 years, R/o
Kansara Ka Mohulla, Opposite Jagcamba, Ayurvedic MG Road, Nagaur, at
present employed as Casual Computer Opexator in the ofﬁce of Income Tax
officer, Nagaur,

Nitesh Toawat S/o Shri Narendra Kumar Tolawat, a{,ed about 26 years, R/o
Tolawato Ki Pole, Machhion Ka Chowk, Nagaur, at present employed as
Casual Computer Opuatm in the oftice of Income Tax Officer, Nagaur.
Narendra Meena S/o Shri Gokul lal Meena, aged about 29 years, R/o village
Kalandrapura, Tehsil Devli, District Tonk, at present employed as Casual
Chowkidar in the office of Income Tax Officer, Nagaur.

Laxman Singh S/o Shri Ram Dev, aged about 25 years, R/o Kasaiwara,
Nakash Gate, Nagaur at present emrcloyed as Casual Chowlqdm in the of ffice
of Income Tax Ofticer, Nagaur.

OA No.467/2011

1.

Chmma Prakash S/o Shri Rames} :war Lal Ramawat ahged about 24 years,
R/o Azad Chowk, Ramawat Street, Barmer, at present employed as Casual
Comiputer Operator in the office of [acome Tax Officer (DDO), Barmer.
Bhanwal Lal Chaudhary S/o Shri Gena Ram Chaudhary, aged about 26 years,
R/o village Ramsaria, Post Baitu Bhopji District Barmer 344034, at present
employed as Casual Peon in the office of Income Tax Ofticer (DDO), Barmer.
Lalit S/o shri Gauri Shankar, aged about 24 years, R/o Jaswant Ki Ghalti,
Batasagar, Jodhpur , at present employed as Casual Peon in the office of
Income Tax Officer, Ward-1I (I), C1T 1%, Jodhpur.

Smt. Lalita W/o Shri Ashok Kumar, aged about 36 years, R/o Kalu Khan
KiHaveliRasala Road, Jodhpur, at present employed as Casual Peon in the
oftice of Income Tax Officers (TDS-1) (DDO), Jodhpur. -

M QA No.468/2011

L.
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Inder Singh Chauhan S/o shri Babu Singh Chauhan, aged about 31 years, R/o
Maderana Colony, Near Kalka Mata Mandir, Jodhpur At present employed as
Casual Labour (Peon) in the office of ITO TDS-II, Jodhpur, - '
Pradéep Singh S/o shri Sawai Singh, R/o Sadar Bazar, Dhan Mandi, Jodhpur
at present employed as Casual Labour (Peon) in the office of ITO TDS-II,
Jodhpur.

Amrav Dan Charan S/o0 Bhanwar Dan aged abou ?‘c’ years, R/o
Higlaghnagar, Laxman Ghati, Soorsagar, Jodhpur at present employed as
Casual Labour (Peon) in the oftice of iTO TDS-I1, Jodhpur,

Manisha D/o Shri Bali Singh, aged about 24 years; R/o0 Nathu Ka Nohra,

.}‘_I\ubhn Ka Bas, Umed Chowk, Joihpur at present employed as Casual

Com puter Operator in the office o Asstt. Commissioner of Income Tax —
FDb IJodhpux ST T

,é
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(By Advocate Mr. JK Mishra in all the above euses)
ch‘sus

1. Union of India through Secretary, Ceutxal Board of Direct Taxo> Mzmstry of
Finance, Government of Indiu, North Block, New Delhi.

2. The Principal Chief Controller of Accounts (Pr. CCA), Central Bozud :of Direct
Taxes, New Delhi.

3. Chief Cormmissioner of Income Tax- (CCA), CR Bu1ld1ng, Statute Cucle BD
Road, Jaipur.

4, The Secretary to Govt. of India, Mnuetry of Personnel Pubhc Grievances and

Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.
5. Chief Commtsswnet of Income Tax, Paota C Road, Jodhpur-II Jodhpur '

Respondents

(By Advocate Mr. Varun Gupta forR1to3 & 5 and Advocate Mr. Vinit Mathur, ASGI
with Ankur Mathur for R.4)°

b

" OA No.386/2011

’

1. Anil Kumar Solanki S/o Shri Bhanwar Lal Solanki, aged about 26 years, R/o
H.No.8, Baldev Nagar, Mata Ji Ka'Than Road, Mangra Poonjla ‘Mandore,
Jodhyur, at present employed on the post of Peon in the ofﬁce e Commissioner
of Income Tax-II, Jodhpur.

2, Deeprl\ P'mha1 S/o Shri Dhanraj Parihar, aged about 23 years, R/o Mahyon

Ki Dhani, Pipar Road, Jodhpur, at present employed on the post of Peon, in the

office of Assistant Commissioner of Income Tax (HQ) Olo Commtssmner of

Incomie Tax-11, Jodhpur.

Purkis Das S/o.Shri Dhan Das, aged about 32 years R/o Vllla e Binjwariya,
Via Tinwari, Tehsil Osian, District Jodhpur, at present employea on the post of
Peon, in the office of Income Tax Oflicer, Ward-3 (4), Jodhpur: ™
4, Prem Prakash Sahu S/o Shiri Poona Ram Chaudhary, aged about 23 years, R/o -

Income Tax Colony, Mandore Road, Jodhpur, at present employed on the post
of Peca, in the office of Income Tax D f¥icer, Ward-1 (2), Jodhpur,

(%)

OA No.387/201

'

1. Jaideep Solanki S/o Shu Nirmal Solank1 aged about 36 ~vear iy R/o “Mohan
Villa”, Opp. Gokul Niwas, Umed Chowk, Jodhpur, at present employed on
the oost of Computer Operator, in'the office of Income Tax Officer, Ward-
3(1), Jodhpur.

o 2. Bhawani Singh S/o Shri Kuku Singhi, aged about 27 years, R/o D S. Colony,
: Near Medical College, Jedhpar, at present employed on the post of Computer

Operator, in the office of Commissioner of Income Tax-11, Jodhpur,
Mahaveer Singh Chaudhary S/o Shii Heera Lal Chaudhary, aged about 24
years, R/o Income Tax Colony, Mandore Road, Jodhpur, at present employed -

on the post of Computer Operator, in the office of Addl Commtssxoner of
Incone Tax, Range-3, Jodhpur.

4, - Rakesh Puri S/o Shri Govind Puri, aged about 23 yeats R/o Mata J1 Ka Than,
- Mangin Poonﬂa Mandore, Jodhpur, at present employed on the post of
- Computer Operator, in the office of Assistant Commtssmner of Income Tax,
e TR Circie-3, Jdohpur.
RN Sule‘ldl’l Bhat1 S/o Shri Kishori I.ak aged about 34 years, R/o Street on .
- t' 2 \Infrm t of Shiv Mandir, Ratanada, Jodhpur, at present employec cn the post of
N Comtuu Operator, in the office of Ineome Tax Officer, Ward-3{2", Jodhpur

) & ‘4‘
el
-i";’f

(¥ )
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6. Sh‘ml\ax Lal Parmar-S/o Late Shri-Mana Ram, aged about 35 years resident of
‘ C/o Shri Arjun Singh Prajapat, P.No.8, Ram Nagar, Bhadwasrya, Jodhpur, at
present employed on the post of Computer Operator, in the office of [ncome
Tux Officer, Ward-3(4), Jodhpur, :
7.

-(By Advocate Mr. JK Mishra in all the cases)

Veisus

1. Union of India through Secretary, Central Board of Drrect Taxes Ministry of

Finance, Government of India, North Biock, New Delhi,  “-

The Principal Chief Controlloer of Ac eounts (Pr. CCA), Central Board of Direct

Taxes, New Dehi.

3. Chief Commissioner of Income Tax (LCA) C. R Bulldmg, Statute ‘Circle, B.D.
Road, Jaipur.

4. The Sccretary to Govt. of India, Mmlstry of Personnd Pubhc Grievances and

Pensions, Department of Personnel and Training, North Block New Delhi-110
001. r

S8

(By Advocate Mr. Varun Gupta for R 1to 3 and Advocate Mr ert Mathur ASGI wrth
Ankur Malhur forR.4) .

OA No.91/2012

1. Gauri Shankar S/o Shri Kishn Lal Maru,
R/o Ward No.18, Naiyon-ka-Mohulla,]
Napasar, Bikaner at present
Employed as Casual Chowkidar, in the otfice
Of Assistaint Commissioner of Income Tax
(Central), Bil\anu

Mohd. Umar S/o Shri Anwar Ali, R/o Tclyeon ka—Mohulla,
Near School No.9, Fud Bazur, Bikaner -

At present employed as Casual Waterman

In the oftice of Assistant Commissioner of

Income Tad (Central), Bikaner,

({8}

(By Advocate Mr. JK Mishra)
VS P

1. Union of India through Secretary, Central Board .of Direct Taxes, Ministry of
Finance, Government of India, North Block, New Delhi.

2. The Principal Chief Controller of Accounts (Pr. CCA), Central Board of Direct
Taxes, New Delhi. .
3. Chief Commissioner of Income Tax (CCA) CR. Burldmg, Statute Clrcle B.D.

Road, Jaipur.
4. The Secretary to Govt. of India, Ministry of Personnel, Publi cr (Jrlevances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001,

Assistant Commissioner of Income Tax -(Central), Ayakar Bhavan Rani Bazar,
Brkaner L

L

By Advocate Mr. Varun Gupta for R 1to 3 & 5, and Advocate Mr. Vinit N’a hur ASGI

- dternkur‘Mathux for R.4)

ST
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Gopal Kasar S/o Shri Panna Lal Kasara,.

At present employed as Casual Computen Operator
In the office of DCIT, C.C.I, Udaipur O’o the JCIT
Central Range, Udaipur.

Mukesh Gayri S/o Shri Vardi Chander Gayri,

At preseat employed as Casual Computer Operator
In the oftice of ACIT, CC.2 Udaipur O/o the JCIT,
Central Range, Udaipur.

Harish Lakshkar S/o Shri Labh Chand Lakshkar,
At present employed as casual Computer Operator
In the office of JCIT, Central Range, Udaipur.

Miss.Priyanka Soni D/o Shri Arunji Swarnkar, .
At present employed as casual Computer Operator
In the office of JCIT, Central Range, Udaipur.

Moti Lal Dangi S/0 Shri Puraji Dangi, -
At present employed as Casual Peon in the
Office of JCIT, Central Range, Udaipur.m

Rop Lal Dangi S/o Shri Dulaji Dangi,
At present employed as Casual Peon in the
Office of JCIT, Central Range,Udaipur.

OA No. 173/201’7

1.

(V3]

Pushkar Lal Dangi S/oShri Udai Lal Dangl
At pxesent employed as Casual Driver

In the office of DDIT, Inv.], Udaipur

O/o the Addl. DIT, Inv.Udaipur.

Balu Ram Dangi S/o Shri Ram Lal Dangi,
At preseit employed as Casual Peon,
In the office of DDIT Inv 2. Ud aipur O/o the AddL.DIT

Inv.Udaipur.

Vijay Lohar S/o Kishan Lal Johar,
At present employed as-Casual Peon,’ 1n the office of
the Addl.DIT, Inv. Udaipur.

Poonam Chand Meena S/o Shri Narayan Lal Meena

At preseni employed as Casual Peon, |

In the office of DDIT, Inv.2. Udaipur C/o the Addl.DIT
Inv. Udalpux

Smt.Sushlla Bdi Sonawat W/o Shyam Lal Sonawat,
At present employed as Casual Sweper,
In thé-o.Tice of AddLDIT, Inv,Udaipur. -

Kamlesh Verma S/o lat Shri N.L.Verma,

< At present employed as Casual Computsr Operator, '
In-ilhu office ol'th DDIT, Inv.2 Udkupux ') o the Addl. DIT Inv. Udaxpur.~
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7. - Yashwant Joshi S/o Late Shri Mohan Lalji Joshi,

At present employed as Casual Computer Operator,

In the office of DDIT, Inv.2. Udaipur O/o the Addl DIT.
Inv.Udaipur.

(By Advocate Mr. JK Mishra in all the above cases) = " - -
Vs.

1. Union of India through Secretary, Ceniral Board of Direct Taxes, Ministry of
Finance, Government of India, North Block, New Delhi.

2. The Principal Chief Controller of Accounts (Pr. CCA) Central Board of Direct
Taxes, New Delhi.

Chief Commissioner of Income Tax ’CCA) C.R. Bulldlng, Statute Circle, B.D.

Road, Jaipur, '

4. The Sccretary to Govt. of India, Mumuy of Personnel, Public Grievances and

Pensions, Department of Personnel and Training, North Block New Delhi-110 001.
Joint Commissioner of Income Tax {Central Range), 3" floor, Mumal Towers,

16,Saheli Marg, Udaipur. : R

0. o ol o,

(By Advocate Mr. Varun Gupta for R 1to 3 & 5. R

(None for R.4)

(U8 )

Per: B K Sinha, Administrative Member

These  applications  have  been  directed against the  order
No. F/Mo/CCIT/JPR/AddI CIT ({Hgrs) /2011 12/710 dated 31/5/2011 of the third
respondent [Al] and OM No. 49011/31/2008 Lstt@ dated 12, 9 2008 of 4" respondent

[A2]. As these have the same cause of action, all the appllcatlons are d;.sposed of by this

common order.

Reliefs sought for:

“(i) That the applicants may be perraiited to peruse this joirt application on
behalf of five applicants under Rule 4(5 “} of CAT Procedure Rules, 1987

(i) That impugned order dated #1.5.2011 (Annexure A1) :ssued by 3"
respondent may be declared illegal and the same may be quasied. The
respondents may be directed to make payment to the applicant @ 1/30" of the
pay at the minimum of the time scale of pay of the Group D staff plus dearness
aliowances l.e, Rs. 292 per day as basic pay w.e.f. 17.2008 and applicants
allowed with .all consequential benefiis including the due arrears thereof, The

%\QQ/I dated 12.9.2008 [Annexure.A2) may be ordered to wse modified
gordinaly. A
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(iii) That any other direction or orders may be passed in favour of the
applicants, which may be deemed just and proper under the facts and
circumstances of this case in the interest of justlce. R

(iv) That the costs of this application may be awarded.”

2. All these OAs have been accompénied by Rule 4(5) Application for ﬁliAng the joint

application. These have been allowed.

Case of the applicants

3. The case of the apphcants in brief is that the appllcants were |n|t|ally engaged as

. daily wage casual workers to work as casual computer operator/peon etc. on the dates

mentioned against their names in Income Tax office along with their educational

qualification as per the chart below:

‘Name bf aﬁplica nt(s)

Educational

| OA No. ‘ Date from working
e qualification '
"0A531/2011 | Abdul Kadar MA . [1.9.2004
i Ajit Singh Chauhan BA " -1 1.4.2005
| Bhunveshwar Paneri BA | 15.4.2002°
; Dinesh Jain B.Com 12.5.2002
. .|HiralalDangi 7th | 1,5:2007
0A 530/2011 ' Nagaraj Meena MA ! 11.5.2004
. Narayan Lal Dangi 7t 2.2.2010
' Narbada Shankar Menariya 8th 1.5.2003
Narendra Bhatnagar BA . 1.7.2007
o o Narendra Purbia ) 11th 22.9.2005
‘DA 529/2011  Vikram Arya gt 1.10:2007
- Ramesh Kumawat B 2.5.2002
; . Prakash Harijan 7th 4.2.2002
= " | Iswar Lal Prajapat BA : 1.8.2005
| Amba Lal Meena 3 121,200 -
0A532/2011 - Manish Rawat B.Com - 1.2.2004
. Manohar Singh Meena g™ . . e | 24.11.2010
Padmesh Sharma MA 7 11.9.2007
| Praveen Sandhaya BA 21.10.2005
... PushkarChoudhary __ BA | 1.4.2004
I0A533/2011 . Vijay Singh Chouhan gh 24.11.2001
" Vinod Kumar Chouhan 7th 1.10.2001
~Yogesh Meena ot 10.6.2002
* Kishan Lal Meghwal B 7.6.2005 ¢
: BA.BEd

. Mukta Sharma__

1.10.2007

B
et
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1.7.2007

Naresh Menaria BA
. Pankaj Joshi BA - 1.3.2007
i Prashant Singh Ranawat MA 1,10.2001
- Rekha Gehlot gt 1.5.2007
Rugesh Dangi 8th 1.1:2005 .
OA535/2011 . Teji Lal Meena gh 27.5.2011
. Tilkesh Soni MA | 1.7.2007
i " Yashwant Purohit BA 1.2.2004
; " Niranjan Nath & 13.7.2001
: + Dinesh Harijan - © . 120.12.2004
: Kishan Lal Dangi gth- - "~7 | 1.7.2006
i OA536/2011 i Ravi Shankar Bagoria BAllnd- I | 5.12.2008
‘ | Sashi Kala Gari Saksar . |5.6.2002
. Vishram Bairwa 112t ' 2.3.2002
; ' Bajrangi Yadav gt 6/2004
e ! Mahendra Singh Rathore 12th 12.4.2006
" 0A537/2011 . Sohan Lal Dangi gt 1.7.2007
' . Sonali Patwa MBA 10.1.20G5
Sonu Chouhan ot 1.8.2005
" Vardi Chand Dangi 5t 5.6.2002
~Varsha Mehta MA MBA 20.9,2004
—OA538/5.611 » Jai Sinéh "Sarangdevot BA 1.6.2002
1 ' Jaswant Singh BA 16.6.2008
| | Kamilesh Kumawat lind year BA. .| 21.6.1999
i . Kanhiya Lal Dangi g o, he ] 6.11.1995
 Kishore Kumar Yadav 8th | 1.4.1995
'0A539/2011 Kuldeep Singh 8" 1.2.2005
i | Mahesh Chandra Kulambi BA 1.6.2002
% | Mahesh Nagda MA 1.6.2002
¢ ! Manish Sanadhya BA 1.3.2008
; . ManishaSharma MA 15.4.2002
OA540/2011 ! Rajesh Rathod {Sunil) gh 1.1.2001
? * Rajmal Mali 10th - 4.4.2008
, Smt.Geeta Bai Saksar 1.4.95
| Sohan Lal Meena 7th 20.12.2004
‘; | Sunil Sukhwal I 1.12.2006
| 0A 541/2011 i Ambalal Gameti AT x| 25.11.2004
{ ; Deepak Dangi o T k] 17.3.2007
| | Dharmendra Kumawat Oip-Enge: -5.1.2004
i | Gopal Dangi 10th 7.7.2007
—Ii ’ { Jumme Khan Pathan 1zt , 1.6.2006
'OA 542/2011 ! Devilal BA,PGDCA - | 1.7.2009
| Poonam Chand 12" .. . .| 3052002
; | Ashok Kumar Sharma MABEd " | 19.11.2009
| [ Barma Meena 9th " 16.5.2011
: OA 560/2011 Gaurav Sharma MA : Nov,2007
| Manish Sharma B.Sc (Maths) | Nov.2007
_; Bhanwar Lal Mund . ' Aug. 2004
i OA 498/2011 | Sanjay Kumar Kumar BA . & 27.10.2006
| 1 Sarwan Kumar 5t i 130.4.2007
L | Dinesh Teji MALLB =~ 1.8.2003
T . Suresh Kumar BA . 1.7.2006 .
; Hari Singh | 5th

1.4.2004
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1 DA 499/2011 " Rajendra Gurjar gt 143, 97
Hansraj g 3.3.2008
i * Gautam Samariya gth L 5.12.2001
e ' Narendra Singh 10th | 1.5,2007
I OA 500/2011 Shailendra Shankhala MA Fid 50697
| Alok Vyas BA GRS
, Gulab BA i 5.12.200"
" Amit Pandit. MA - L 3.7.9009
'0A501/2011 - | (alChand Nath BA 1ok 200
Amar Singh gth AR
i Iswar Sharma 10"
' Sharwan Bhati gth
; Lva.lit Kumar B BA :
- 0A 502/2011 ' Lalit Gehlot g !
; ' Tulsi Ram g ,
- Sharwan Vyas MA Ll 3
* $Smt.Bhanwari Devi gth L 17.3.2000
! Kailash Kumar Chawariya 12t | 1,1.11.996
. Dinesh Vaishnav 10th A3a2008
f e m b e e ok e m o m S — —————— IA..v e
"0A 511/2011 | Vinod Godara BA Dt 2003
! ! Ramesh Soni B.Com-llyr | 20.2.2006
'5 " Randhir Kumar BA PETREINOS
i + Subhash Chander MA
b ““Sohan Singh 10th
"0A512/2011 ' Mohd Ifran g
~Vikram ’ 10t
. Ratan Lal Sth
e Kishore o
i OA517/2011 | Vimal Kumar Swami MA
! ' Krishan Kumar Kansara 12"
i * Madhuri Sarswat BA
! Shravan Kumar Shankhla BA
i i Mahender Singh Parihar g
{ i Ravindra Kumar 8th
oA 518/2011 | ¢ Sharwan Kumar Meghwal gth
, | Hari Prakash Suthar B.Com
{ Rajesh Kumar Jhungh Sth
; | Mahender Kumar Ramawat A
; Praveen Sharma BA
' Sukhvinder Singh 12th
| 0AS19/2011 { Kamal Kishore Swami B.Com |
i  Shiv Kuamr Swami BA.
: ! Jitendra Jhungh 5
| Ram Swaroop Meena 7
; ‘ Nirmal Kumar Kheriwal MA
S _; Raj Kumar Barupal BA
on 523/2011 . litendra Singh Rajput BA
NS i litender Sharma BA ILITI
Ratan LAl Sen M.Com
" Vishal Kumar Modi BA
* Abdul Qadir~ BA-




3

8th

21.6.2007

0A 5242011 Raj Kumar Mali - B.Com(U/S) 24.8.2009
, Bharat Kumar Modi Dip.in Inf.Tech | 21.9.2010
| BSCIT |
" Gaurav Chouhan Hr.Sc. 14.3.2011
. ;i PushpkantSharma . 2:1.2002
OA 16/2012 : Yashwant Kumar Rawal 0™ 1.10.2008
‘, | 0A 77/2012 Ram Sagar Meena 10" - 1.1.6.2006
0A 91/2012 Gauri Shankar gt " 11.1.2002
Mohd.Umar 10 | Aug. 2007
0A 172/2012 . Gopal Kasara MA DLL 21.2.2002
| Mukesh Gayri M.Com.BEd 18.6.2002
* | Harish Lakshkar BA, Bed Aug.2008
| Miss.Priyanka Soni B.Com.B.Ed | Nov.2008
| Moti Lal Dangi A Jan.2002
| Roop Lal Dangi 8th Aprii 2002
0A 173/2012 | Pushkar Lal Dangi 10" 1.6.2006
‘ | Balu Ram Dangi 12th 6.6.2007
o | Vijay Lohar BAl '1.4.2008
B | Poonam Chand Meena oth 5.6.2007
’ Smt.Sushila Bai Sonawat Semidl 1.7.2005
Kamlesh Verma 8.Com Aug.2007
| Yashwant Joshi_ VADIRComputer | 8.6.2009
'0A386/2011 | Anil Kumar Solanki BAl 27.6.2002
Deepak Parihar BA 6.8.2007
! Purkh Das BA Ist 20.12,2001
N i Prem Prakash Sahu BA 24.7.2007
"0A 387/2011 Jaideep Solanki BA 19.9.2002
Bhawani Singh BA Ist 20.7.2002
Mahaveer Singh MA 26.6.2008
Rakesh Puri 12 6.8.2007
Surendra Bhati BA 4.,8.1999
. Shankar Lal Parmar MA 18.2,2002 _
| OA 482/2011 Tabish Anwar 12" .| 18.6.2007
Jagdish Singh Rathore BA 1.4.2003
Rajendra Kumar Parihar BA 1| 6.7.2002
| Kanhaiya Lal BA 1 21.8.2004
Vipul Tandan BA 5.10.2006
| Ramesh ) MA 11.11.2007
Raju Ram Mali 5th 1.4.2009
Narpat Lal Parihar 9th 1.2.2003
Hitesh Chandra 9 th 1.1.2003
Smt.Lalita 9 th 25.8.2003
Jitendra Kachawaha BA 15.10.2002
Deep Singh BA 4:5.2002
Ugam Singh BA £5.11,2002
Kushal Singh BA 25.10.2002
| bavlat 8th '23.11.2006
0A 485/2011 Praveen Singh 12 th 1.10.2002
s Mahendra Singh 8 th 15.5.1997
Ea ll Suresh Kumar 8th 1.12.2008
\ o lsatveer

|




24

- 0A464/2011 'Arun Kumar 8 th 14.5.1956 5
Santhosh Kumar 8 th 7.12.2007
Raju 5th 20.5.1997 ;
" Mahendra Gurger 8 th 6.8.1997 =‘
j_,Chandra Prakash BA Pass 1.5.2002 :
_ - _Deepa Ram BA Pass Sept. 2007 :
OA 465/2011 Gopal Lal Prajapat 12 th pass 1.9.2006 5
Anandi Lal Saini 12 th pass Jan 2008 !
Tikam Chand Sen 10 th pass 18.2.2003
_ ~ Hukam Chand Sainj 12 th pass 22,7.2007 i
OA 466/2011 Manoj Kumar Bora Not indicated | 15.2.2002
| 4 ; M.Com |
Satyanarayan Kansara M.Com August, 2005 :
Nitesh Tolawat 8 th Dec. 2006 !
, Narendra Meena 10th 9.10.2007
St - Laxman Singh 16.10.2009 |
OA 467/2011 Chandra Prakash I Not  ia24wzoos .
' ' mentioned '
- Bhanwar Lal Chaudhary .do. - 1-28.8.2005
Lalit 10" pass 1.1.2008
~Smt. Lalita | 12"pass | 12.4.2004
OA 468/2011 . Inder Singh Chauhan 12 th 13.1.2000
 Pradeep Singh 8th 19.3.2008
 Amrav Dan Charan BA 8:1.2002
~Manisha BA ,19.?.20(;‘?8
4, The applicants contend that they were engaged on daily wages they have been

primarily performing auxiliary office duties from time to time as per the orders of their

officials in charge on full time duty of eight hours a day. There is no difference between

1
)

the nature of work entrusted to them and that being performed by the regular

which they have discharged to the full satisfaction of the respordents. The

allowance fo. work of eight hours a day. Where the work bemg , e Lv the casual

u
L [

'workers is different from the work done by a regular employee the casual workers may

be paid only the minimum wages notified by the Ministry of Labour or the State

\ Government/Union Territory Administratior., ‘whichever is higher.as per. the minimum

7~

w
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wages Act, 1948. Where a Department is already paying daily wages at a higher rate

the practice is to be continued with the approval of its Financial Advis’)r. The casual

workers are to be paid weekly off after six days of continuous V\,'-ork..‘fhle DoPT issued
another circx;lar dated 10.9.1993 relating to the grant of temporafy status and
regularization of casual workers under th;(‘i‘:srectives of the Principal Bench of CAT dated
16™ Feb. 1930 in the case of Rajkamal ar;d others Vs. Uol. [A4]. The guidelines dated
7.6.1988 WOL;|d continue to hold good simultaneously. Accordingly the applicants were
being paid wages at the ra;ce of 1/30" of 'j(h‘e minimum of pay plus DA and it has been
_periodically revised. The guidelines of'tho; DoPT for merger of tﬁé 50% of the DA with
basic pay éated 31.5.2004 have also beél;f put into effect in respect of the applicants.
[A§]. In sum and substance by the time wa :reach 1.10.2010 we find that the applicants

have been paid Rs.292/- per day [A8].

!

5. The grievance of the applicants aréées from the fact that 't_he*r‘és.'pondent No.3
issued an order vide his order dated 31.5.2011 [A1] that the recommendations of the 6™
Pay Commission are applicable only to the Casual Labourers.cbnfe'rr‘ed with temporary

status and are not applicable to the casual wdg'kers without temporaryls}atus. The same

order withdraws the earlier orders and directs that the applicants bé })Sid at the rate of
Rs. 164/- per ¢ay where the nature of the work of casual workers is the same as that of

__regular employees. The applicants have come to this Tribunal against the afore order

. ‘ri\?gctive from the Ministry of Personnel Public Grievances and Pension vide its
e QMdated %.9.2008 that the 6" Pay Commission recommendations is only applicable to

yorkers with temporary status. The learned counsel for the applicants has
T ‘“-jé}.‘gg_ed"that the applicants were doing the same work as the regular, workers and

Xcontinued to do'so. The 6" Pay Commissior- keport does not exclude them specifically

A‘.\ﬁqhd had'it been soit would have amounted to drawing distinction between the same




:
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categories of*\vorkers violative of Articles J4 and 21 of the Constitution. They are bei-ng

treated as separate.classes without there !_b"'eing any intelligent differentia, amongst the

same. The &pplicants have also referrec to the case of Surthder Singh ‘Vrs. Union of

India AIR 1986 SC 584 and contend that the matter is no longer integra with the passing

of the afore mentioned judgment.

Case of the respondents

6. The couﬁsel for the respondentsl.i'.as fully contested he O;.#The principal
argument' of the respondents is that DoF;T OM dated 10.9.1993 iAS]"vs;as issued in
pursuance of }udgment of Principal Bench :'of CAT dated 16.2.1990 to grant temporary
status and regularization to those casual Iébour who were employéd at that point of
time and had renderéd one yea}“’é)f contin'tf.ous service in Centrallggverﬁ%ent offices
other than in the Departments of Télé;:}ém, post and Railways. The DoPT had
subsequently “ssued a clarification vide OM No.40011/6/2002-Estt© dated 6.6.2002
clarifying thax the scheme relating to the girént of temporary scheme ;s per order dated

10-09-1993 is not an ongoing scheme but rather one one time dispensation to those

~who had been given temporary status on c-ﬁmpletion of 240 days of work or 206 days in

case of offices having 5 days week. It was further clarified that those.who had been
granted tempcrary status would not be st‘ﬁpped of the same but th2 -%%j:;use who have
joined the seivice on a subsequent date cannot seek to derive advaitage of this order

for grant of tamporary status . The nature of work of these employees is different and

as such they are being given - wages at the‘ﬁlighest of the minimum wazes at Rs. 164/-

per day. The OM dated 12.9.20C8 has kiean misinterpreted by the ap‘p;':i"icants as it

their Wagés':u}pder the instant scheme on thie basis of the scales of Group D employees

bt

" asPay Béh‘d"??’nd’ the corresponding Grad?;_iPay recommended by the 6 Central Pay
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Facts in issue:

LT
7. After having gone through the pieadings of the parties and listen to their oral

submissions the following facts in issue emsrge:

(i) Whether the applicants have been performmg the same nature of
duties as the regular employees?

(ii) Whether the reduction of wages as has been ordered vide the impugned
order [A1], violates Article 14 and 21?

(iii)  What relief(s) if any could ‘b{:_e granted to the applicanis?

‘Findings

Whether the applicants have been perforrr/ng the same nature of duties as the regular

employees?

8. The recruitment of casual workers znd persons on daily wéges was reviewed in
the year 1998 on the basis of which the Cepartment of Persd’nﬁé;{and Training, Ministry
of Personnel Public Grievances and Pensions, issued OM No. 49014/2/86-Estt© dated

™ June, 1988. This OM started by recog’pizing that persons on daily wéges should not

be recruited for work of regular nature but only for work which is casual, seasonal or

intermittent by nature for which regular posts cannot be created. The OM further

provides:

g /30\"’ of the pay at the minimum of the relevam pay scale plus
dearness allowance for work of 8 hours a day.

In’ caées where the work done by a casual worker is different from the
) mfbrk done by a regular empioyee, the casual worker may be paid only
: «;\ "i’he minimum wages notifizd by the Ministry of Labour or the State
§ ,,,stovernment/Umon Territory Administration, wh'cheve'ls higher, as per
the minimum Wages Act, 1548. However, if a Depariment is already
paying daily wages at a higher rate, the practice could be continued
_ with the approval of its Find(". cial Adviser.
(ix) Where work of more than one type is to be performed through the year
but each type of work does inot justify a separate regular employees, a
multifunctional post may be created for handling those items of work
with the concurrence of the Ministry of Finance. -
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9. In the yéar 1993 the Principal Bench aé’if Central Administrative,‘Tr_iSunal delivered

a judgment on 16 2.1990 in the case of RajAamal and others Vs. Union of India and

others (1990) 13 ATC 478 therein it lssued certam directions to the Govt. of India, as

under:

“29. In the light of the foregomg, the application is d/sposed of with the
fo//owmg findings; ordeis and dtrectlons

(i) We hold that the present prartlce and procedure followed by different
m/mstr/es/departments and tne offices under them in the matter of
engagement, d/sengagement and regularization of casual labourers on
the basis of their separate strength of staff results.in mequalltles and
injustice. The Government of India, except the IVlm/stry of Railways,
should be treated as a singlé unit in the context of engagement and
regularization of casual labourers;

(ii) The impugned orders dated 12th October, 1989 passed by the
ifespondents, are set aside and.quashed.

(iii)  The respondents are directed it continue the services. of the cpplicants
“es casual laborers in the regula: vacancies in the post, of Group D arising
in the Ministry of Food and Civil Supplies and its ofjlces at Delhi and to
consider their regularization i m such vacancies;

(iv)  In case, no vacancies exist in fﬁe Ministry of Food and Civil Supplies and
‘its offices, they should be ad/usted against the vacancies of Group D
staff in other m/n/str/es/departments/attached/subordmate offices for
appointment in accordance with the scheme dlrez ted to be prepared as
mentioned in paragraph 21 ¢hove. S

(v) The respondents are directed not to induct fresh recruits as casual
labourers through Employmu";t Exchange or otherwise, overlooking the
preferestial claims of the appllcants, and

The emo/uments to be g/ven to the applicants till their regularlzatlon

:e interim order passed un December 11 ’989 and continued
) ,fhereafter directing the respovdents that the status quo as.regard the
_-,cuntmuance of all the four applicants as casual Iabourers be
maintained is made absolute,:f

10. Even a“tsr the issue of the afore sald OM as it would appear om paravraph 2
that the recruji{-tment of casuai ‘workers wb'_':iJld continue as cont:fJ""’i.‘rf‘é'o‘r inOM dated

7.6.1988. On?:31.5.2004 the DOPT issued ;‘};g.'evised OM vide No 49014/5/2004-Estt©

I
ik

directing mergjéi—:r of 50% of the Dearness Al,:c:\wance with basic pay for computation of

N E

daily rates of wages of casual labourer as uncer:
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“The undersigned is directéalf to say that references have been
received from various quarters seeking clarification whether 50% of
Dearness Allowance merged with. basic pay to Central Govermient
employees-w.e.f. 1.4.2004 vide Ministry of Finance, Department of
Expenditure OM No.105/1/104-IC dated Ist March, 2004 would be

admissible to cagsual labourers foif the purpose of computation of
their daily rates of wages.

The matter has been considered in consultation” with the
Ministry of Finance and it has been Jecided that 50% of the Uearnéss
Allowance merged with the basic pay- will be admissible to casual
Iabourers with temporary status ard also to casual employees who
are entitled to daily rate of wages Wlth reference to the riinimum of
April,” 2004 for the purpose of com autation of their dallv rares of |
wages The casual labourers entitled to daily wages not linked:to the
minimum of the pay scale plus Dearr :ess Allowance for corresponding
Group D employees or casual worker~ /contingent employees engaged
on part t/me basis shall not be ent/tlo([ to the above benefit.’

This issues in concurrence wnh Department of EX,C‘.:‘TC.III‘UI'B Ic
U0 No.105/1/2004-IC dated 19" Ma ¥ 2004.”

On the' basis of the above circul:jar; the respondent No.5 issued OM dated

9,7.2007, the relevant part of which reads as follows:

12,

“In accordance with the instruction laid down in the Department of
Personnel & Training Om No.49014,2/86-Estt© dated 7.6.1988 read
with DOPT Circular No. 49014/5/20(’4 dated 31/5/2004, sa:sction is
hereby accorded to the payment of. casual workers paid on;ﬂally wage
basis, where nature of work is the sanie a that of the regular eraployees
at the rate of 1/30" of the pay at the minimum of time scale of pay of
the Group D staff plus Dearness Pcy plus dearness allowances, ie.,
1/30" of (Rs.2550/+ Rs. 1,275+ Rs. 1.109.25/1338.75 ie., Rs. 154/- pr day
for 8 hours of work a day.

2. /nc cases where the work done by (asual work is d/fferent Fiom the
work done by regular employees, the daily wages payable WI// be Rs.
144/- per day in terms of Dy.Labour.Welfare Commissioner (Central)
communication Ref.No.Dy.LWC(C)/IVI'/uR/2005/4000 dated 30.9.2005.”

The respondent organization acknowle_:dged that the work b'eing done by the
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No. CC/JPR/2008 09/2773 dated 12/17th Nevember, 2008 and Letter No CC/JPR/2010-

11/289 dated 18" October, 2010 [A7& A8] The latertbrought_,up the payment to be

made to such employees to Rs. 292 per:cay on the ba5|s of the‘aho. é’ formulatlon

The apphcants submltted a representatlor- to the respondents‘ whe eln they have

detailed the work being done by them as per the C|rcular No 22 dated 18.1 2011 under

the multitasking scheme. It is interesting to__ }note that th_e‘work mvolves'a m»uch larger

few in addition they are also required to,’djfb date entry-,'htylﬁmg. of Iéffers and return

feeding and processing. The applicants in thus representation admitted that the scheme

.o i o e : .
of Casual Labourers (Grant of Temporary St%ftus and Regularizatiqn) was,d"r”'.iy.'applicable

EOEE AR

till 1993 but they made request to the effecf;fjchat the Minist_ry;‘sho:_uld be asked to revise

this scheme.

13. Admitfiedly, the Scheme of 1993 was a one time'dispehsatieh.;_‘lfhis issue has

¥

Mohanlal arid others, (2002) 4 SCC 573 and hiéld as under:

N1

“6. Clause 4 of the Scheme is:very clear that the conferment of
P ‘temporuary’ status is to be given to:; i‘"he casual labourers who were in
employment as on the date of commencement of the Scheme. Some of = -
the Central Administrative Trlbuncns took the view that this is. an
ongoing scheme and as and when cu:ual labourers complete 240 days
of work in a year or 206 days (in case of offices observmg S5daysa
week), they are entitled to get ’temporary status. We do.not thing that
clause 4 of the Scheme envisages it u an ongoing scheme. In order to
‘j'~> acqu:re ‘temporary’ staius, the cashal labourer should’ have becin in
e\mployment as on the daié of commencement of the Scheme and he
,._.5hould have also rendered a contmuous service of at least one year
: Whlch means that he should have becn engaged for a period of at least

th days in a year or 206 days in case of offices observing 5 dﬂys a
eek trom clause 4 of the Scheme,s it does no appear to bg u yger eral

//gwdelme to be applied for the purpose of giving ’temporury status to
2

7 all the: casual workers, as and when they complete one yeadr’s
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continuous service. Of course, it is ap to the Union government to
formulate any scheme as and when it is found necessary that the casual

labourers are to be given temporary status and Iater they are to be
absorbed in Group D posts. :

8. The Division Bench of the Calcutta High Court irt T.Rajakili'V. Union of
India WP(CT) NO.86 of 1999 (Cal)(DB) hield that clause 7 must be read in
a manner in which it does not render it unconstitutional, The employers
cannot at their whim dispense- with the services of the casual labourers
who have acquired “temporary’ status The entire object of the 1993
scheme was to regularize all casual workers. To allow such uncanalised
power of termination would also defeat the object of he Scheme.
Dispensing with the services of a casual labourer under clause 7 in our
view, could be for misconduct etc. :

9. Having regard to the general scheme of 1993, we are also of the view
that the casual labourers who acquire ‘temporary’.status cannot be
removed merely on the whims and fancies of the employer. If there is
sufficient work and other casual labourers are still to be employed by
the employer for carrying out the work, the casual labourers who have
acquired ‘temporary’ status shall not ke removed from service as per
clause 7 of the Scheme. If there is serious misconduct or-vioiation of

service rules, it would be open to the employer to dispense with- the

services of a casual labourer who had acquired the-'tempbrary’- status.”

.«i P

' 14. Now we “come to the question that what is the gu1d|ng prlnC|pIe Whereby the -

payment of daily wage workers should be maﬁfe. The questlon was answered by the

Hon'ble Apex C:ourt in the case of Surinder Sin,éh and another Vs. The Engineer-in-Chief, v

CPWD and others, AIR 1986 SC 584:

¥ Ll Lo i o

“One would have though, that the judgment in the
Nehru Yuvak Kendra’s case (supra) concluded . further
argdment on the question, However, Shri V.C.Mahajan,
learned counsel for the Central Govenemnt reiterated the
samie argument and also contendeg that the doctrme of ‘equal.
pay for equal work’ was a mere abstract doctrine and that it’
was not capable of being enforced in a court of law. He '
referred us to the observations, of this court -.in - Kishori
Mohanlal Bakshi Vs. Union of Indla, AIR 1962 SC 1139.” We are

ot g little surprised that suci .'/n argument should be

[ e e =
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K\\’ work as regular employees and even more.

" how the principle of

-allowances as are pa/d to regular and permanent employees _

Mohan Lal Bakshi V | Un/on of Indla. (supra)vand to pomt out
_?equal pay for: equal. work. is not an- .~
abstract doctrine.and how it is_a vital and 'wgorous doctrme .
accepted through. the ‘world.-, arflcularly by~ all. socialist | -
countries. For the beneﬂt of thos hat’do not- séem to be
aware of it, we mayipoint out‘ha theedeasron in Randhlri
Singh’s case has been followed in’ many number of cases by
this Court and has been afflrmed by a, Constltutlon Bench of .~
this Court in D.S. Nakara V.Union of India (1983‘ :,SCR 165; AR
1983 SC 130. The Central Government, the State Governments
and:likewise all publlc sector: undertaklngs are ‘expected to
funct/on like model and enlightened employers and arguments '
such as those Wthh were.. advanced -before. us -that the’
principle of equal pay for equal work is an'abstract doctrine ;.
which cannot be enforced in a* court of law shoul ill-come.-
from the mouths of theState and. the State Underta ngs. We
vllow both the writ petltlons and dlrect the respondents, asin:
he Nehru Yuvak Kendra!s case (supra) to pay to the petitloners
and all other daily rated employees,ithe same salgry and

with effect from the. date when they were respectively
employed. The respondents will pay.. to each of the petitioners
a sum of Rs. 1000/- towards thelr costs.‘ We clsu record our
regret that many employees -are.’ kep -
temporary da//y-wage basis wrthout ‘their. services “being
regularized. We hope that . s

“th ‘_' : Government will take
appropnate action to* regularlze the services of all those who
have been /n contmuous employm nt: for'more tnan six
months.” :

On the basis of the;ﬁaloresaid discussions we reached the'conclusion —the

.
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being asked to do the work of clea'ning-and walerlng the plants. In fact they are doing

more. The nature of the duties being perfo_rmel:jﬁby.the applicants has not undergone a

change by virtue of the mere fact th mpugnd ;r:l(:ular.has heen issued by the DoPT. It

is well recognized that a circular from above does not changed the ground realities in

effect. Where the applicants have been performing the duties of a regular employee or
more and continue to do so is a fal:f their 'status ca.nnot change overnight by the mere
fact that a circular has been lssued by a superlor authonty The third conclusion is that

by issue of the impugned OM dated 31 5 2011 [Al] the materlal facts are not altered by

one stroke. of pen. What the appllca ts we‘

domg saslier they contlnue to do so

even after the issue of the i |mpugn OM As already held that where the nature of

work remains to be the same as the regular employees the payment will also continue

to be the same.

Whether the reduction of wages as has been ordered vide the impugned order [Al] is
violative of Article 14 and 21? -

16.  The doctrine of equal pay for e'qual workls well enshrined in our Constitution

articulated through Article 14. _This,f.a_rti’clef' or. h‘eiksake of convenience needs to be

reproduced.

Article 14: Equality before law:- The State shall not deny to any person equality
before the law or the equal protection of the laws within the territory ¢ india.”

and has been the corner stone for so many'jludgmehts /decisions of various courts riore
so of the Hon'ble Apex Court, It is also' to be hoted that it forms a part of the fLasic

frame work of the constitution as --enurlclated_lri‘ His Holiness Keshvanand Bharti

Sripadagalvaru and others Vs, State of'Kerala and another, AIR 1973 SC 1461.Case.

17. Hence it has also to be‘con'sideyed’ttha't once a set of workers have Leen

getting higher wages to reduce the same on 'the;basls of directions from above does not

alte[ tlhe material facts o1 r=strict the family requirements of such workers. it is trite that

P,,_____M__,_.
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once one is used to a higher set of income it is difficult for him to curtail one’s
réqdirements 10 a lower income.
';;18. It is also significant to note thst no show cause notice has been issued to

; _.t_he applicants before reducing their daily we ges structure.  While certainly the services

fof the applica-ts as decided in the case of: Union of India Vs. Mohanlal and others,
. (supra) can be dispensed with one month’s nAotice by means of a termination
: simplicitor.  For reducing or altering the \;/age structure to tiheir disadvantage will
require prior <l.cw cause and giving them ogt)or£unity of being heard. Tim principle of

audi alteram wurtem is inviolate in such casas. In any event, such a reduction is not

justified in the ;.ases in hand.

‘What relief(s) if any could be granted to i‘he cr;:p)/;cﬁnts?.

19. Answer to the first two questions which go i~ favour of he applicants, obviously, persuade
the Tribunal to answer this question too in their évour. In view of the discussions on the above
issues we come 0 the conclusion that the unil ‘eral action of the regbondents in ?ed’ucing the
wages of the a;;f;licants without having given the-' nan opport'unity t‘o show cause is violative of
not only the cc ::nstitutional provisions but also t42 principles of natural justice. It'i}hence/bad
hnder law. The a'ollovying reliefs are, therefore, ordered: |

(1) The impugned order dated 31.5.2011 [A1] is hereby quashed.

(1) The respondents are directed to continue making payment to the
‘applicants @ 1/30th of the pay at the minimum of the time scale of the
Group ‘D’ staff plus dearness allowance ie., Rs. 292 per days as bas:c
* Ny 9y w.ef 1.7.2008 with all cansequential benefits.

(III) ‘e\ No modification of the OM duted 12,9.2008 is wairranted as the legallty
}') kel !f-f the OM has not been in challenge nor would the same be necessary

; j;' p j or grant/ng the reliefs (i) and (ii).
v
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